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Shri' M.P. Dixit, the proxy counsél FofvShri Sudama
Pandey, the learned counsel for the applicant.

At the request of the proxy counsel, iet it

be adjourned ‘to 20.9,96 for admission hearirs
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(V.N. Mehrotra)

(KeD. 8aha)
Member (A) Vice-chairman

Shri Sudamalpandey, the counsel fer the applicant, °

List it on 27.9.96 for hearing on admission as /

. requested by the learned counssl for the appl%isfi;// :
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et 6 | Counsel for the Aamplj_cant : Shri §. Pandey, |
)F7(/ﬁ”ﬁ é Lfter Géégggk arguments, learned counsel
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for the applicant nrays for withdrawal of the case,

Prayer alllwwed, The application is dismisged as -
withdrawn, . o ENW(2//
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(X.D.58ha) (V.N.Mehrotra)
Member (A) ' Vice-Chairman(J)



